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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

Present:

c.P No.217 /IMAH)/2017

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALI,ASENAPATHY
MEMBER (T)

A1-|ENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY I-AW TRIBUNAL ON 04,O9.2017

NAME OF THE PARTIES Tarun Komal Zindal
v/ s.

Akshaj Business Facilitators LLP & 2 Ors

SECTION OF THE COMPANIES ACT: LLP64 of the Companies Act, 2013

ORDER

CP No. 2|7ILLP54INCLTiI'IB/MAw2ou

None present.

Li6t this matter on 03.11.2017 with a direction to the Petitione/s side to

appear on the next date of hearin& failing which the Petition will be dismissed for

default.

sd/- ,sd/-
B.S.V. PRAKASH KUMAR
Member (Judicial)

V. NALLASENAPATHY
Member (Technical)
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